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Indian Nationals in Pakistan Jails
793. SHRI J. B PATNAIK : Will 

the Minister of EXTERNAL AFFAIRS be 
pleased to state •

(a) the number of Indian Nationals in 
Pakistan Jails ,

(b) whether some Indian Nationals in 
Pakistan Jails ha\e expired their terms and 
are not being released , and

(c) if so, the steps taken by Govern-
ment m the matter ?

THF DFPUTY MINISTER IN THE 
MINISTRY OF rXTERNAL AFFAIRS 
(SHRI SI RDt NDRA PAI SINGH) (a) 
and (b) The Government of Pakistan has 
not furnished any information about Indian 
uti/cns in Pakistani Jails

(c) F\cr> possible effort is made to 
sccure the release of Indian nationals whose 
detention in Pakistan come to the notice of 
the Government
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CALIING ATTrNIION TO MATTFR 
OF URGhNT PUB1IC IMPORTANCE

I k a n s i o k i  P ro r i  l m s  i n  D i l h i

SHRI YIKRAM MAHAJAN (Kangra) • 
I call the atttniion of the Minister of 
Shipping and Transport 10 the following 
subjtct to urgent public importange and 
I request that he may make a statement 
thciton

“The transport piobltms in Delhi and 
consequent unrest among students and 
frequent incidents of hijacking of buses 
by college students ”

1 HE MINISTFR OF STATE IN THE 
DFPARTMLNT OF PARLIAMENTARY 
AFFAIRS AND IN THL MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
OM MFH1A) The bus servivces in Delhi, 
formerly operated by a private Company 
were taken over depaitmentally by the 
Ministry ot Iranspoit m 1948 In 1950, 
they weie handed over to the Delhi Road 
liansport Authonty, a body set up under 
the Delhi Road Transport Authority, Act, 
1950 When the Municipal Corporation 
was created m 1957, the Iransport Under-
taking in Delhi became its responsibility 
The working of the city transport under-
taking had teen continuously deteriorating 
for the past six or seven years and there 
were constant demands for a change in its 
administration The Morarka Commission 
and the Working Group on Metropolitan




